NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARIN G OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AMON {4 -0 -20l¢

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBAER
PETITION NUMBER : TCP/102/2016
NAME OF THE PETITIONER(S) : S. K. Ganesan
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NAME OF THE RESPONDENT(S) : Balaji Rubber &@hﬁaﬁn&pvt Itd & 8 ors

UNDER SECTION : 397/398
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Counsels representing both the parties are present. For hearing submissions, put

up on 26.07.2018.
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